
04.04.2018                J-1             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

04.04.2018

COURT NO. 23
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. CM(M) 37/2013 NDMC THROUGH: EDUCATION OFFICER VIVEK B. SAHARYA
   CM APPL. 548/2013 VS. ARYA DHARAM SEVA SANGH MANANJAY KUMAR MISHRA
   CM APPL. 549/2013 NEHA MAKHIJA

SANAT KUMAR, SANJAY SHARMA

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10:30 A.M.

1. RC.REV.494/2016 GOPAL KRISHNA SAWHNEY SATYAM THAREJA
   CM APPL.37792/2016 VS. VINOD KUMAR SONALI MALHOTRA, AMIT SANDUJA

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2:15 P.M.

1. W.P.(C)1461/2013 POWER GRID CORPORATION OF PARAG TRIPATHI, PAWAN UPADHYAY
   CM APPL.2767/2013 INDIA S.UPADHYAY, RAJESH CHHETRI
  CM APPL.2961/2013 VS. EAST DELHI MUNICIPAL CORPORATION APPOORV TRIPATHI
   CM APPL.20639/2017 AND ANR SRINIVASAN RAMASWAMY, PINKY ANAND

L.D.JOSHI, SUDHAMANI

2. W.P.(C)1372/2014 DELHI TRANSCO LTD. S.K.DUBEY, RAJMANGAL KUMAR
  CM APPL.22981/2015 VS. EAST DELHI MUNICIPAL CORPORATION FARHAN AHMED CHAZI

PINKY ANAND, L.D.JOSHI
SUDHAMANI, RAKESH KUMAR

3. W.P.(C)2486/2015 POWER GRID CORPORATION OF INDIA LTD. PARAG TRIPATHI, PAWAN UPADHYAY
   CM APPL.20640/2017 VS. EAST DELHI MUNICIPAL CORPORATION S.UPADHYAY, RAJESH CHHETRI
   CM APPL.36490/2017 AND ORS. APPOORV TRIPATHI

SRINIVASAN RAMASWAMY, PINKY ANAND
L.D.JOSHI, SUDHAMANI

    HIGH COURT OF DELHI                            
      3rd April,2018                              REGISTRAR (LISTING)



04.04.2018                                         FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA
    AT 10.30 A.M.

26. CS(COMM) 928/2016         M/S BHATIA  PROPCON PVT LTD   RACHNA AGRAWAL, ATUL   
    CRL.M.A. 6100/2016        Vs. ASHOK MEHTA                  BANDHU,

  DINESH GARG ,SUSHIL BALI             
******
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